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Guidelines for Special Component Plan

%9, SHRI RAMDAS ATHAWALE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

{a) the details of amount allocated under Special Component Plan (SCP) during
the last three years, year-wise, and

(b) whether such allocation is as per the guidelines framed for SCP and if so,
the details thereof, if not, the reasons therefor?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT
{SHRI THAAWAR CHAND GEHLOT): (a) The details of funds allocated under
Scheduled Caste Sub Plan (SCSP) by the Central Ministries/Departments as per
expenditure Budget Vol-1, during the last three years are as follows:

(X in crore)

Sl. No. Year SCSP Allocation
1 2012-13 37113.03
2 2013-14 41561.13
3. 2014-15 50548.16

{b) The Planning Commission has issued guidelines during 2010 under which
Ministries/Department will have differentiated obhgation to earmark funds under
SCSP, depending upon their nature of work. However, due to failure in allocation
of stipulated funds by certain Ministries/Departments, there is shortfall in allocation
of funds under SCSP.

Increase in employment opportunities in organised sector
T#10. SHRI HARIVANSH: Will the Minister of PLANNING be pleased to state:

{a) whether there is only nine per cent employment in the organized sector at

present;

(b) whether National Institution for Transforming India (NITT) Aavog would work
towards increasing the opportunities of employment in the organized sector; and

{c) whether Government has any new planning to use the resources of the

country reasonably; and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO INDERIIT
SINGH): (a) As per the 68th Round NSSO Employment-Unemployment Survey
2011-12 the share of total employment in the organized sector was 17.3 per cent

TOriginal notice of the question was received in Hindi.



